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title: The Speaker made reference to the 14th Anniversary of terrorist attack on Parliament House on 13th December, 2001.
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The Members then stood in silence for short while.

HON. SPEAKER: Hon. Members, I have received notices of Adjournment Motion from S/ Shri Bhartruhari Mahtab, Jai Prakash Narayan Yadav, Prof.
Saugata Roy and P. Karunakaran on different issues.

The matters though important enough do not warrant interruption of business of the day. The matter can be raised through other opportunities.
I have, therefore, disallowed the notices of Adjournment Motion.
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SHRI BHARTRUHARI MAHTAB (CUTTACK): I have given notice of Adjournment Motion on a different issue.
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SHRI BHARTRUHARI MAHTAB : The whole State is agitating.
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HON. SPEAKER: Question Hour.

Q. No. 181 — Shri P. Nagarajan.

(At this stage, Shri K.C. Venugopal and some other hon. Members came
and stood on the floor near the Table.)



